THE GAUHATI HIGH COURT AT GUWAHATI

(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST

[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

[ For Wednesday,4th December 2024]

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]

BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

Sr.No. Case Number

Petitioner Advocate

Respondent Advocate

1 MFA/19/2013

2 WP(C)/2612/2017

3 WP(C)/5878/2017
CAVT. NO. 763/17

4  WP(C)/775/2019

5 WP(C)/973/2019

6 WP(C)/982/2019

7  WP(C)/6959/2023

8 WP(C)/1978/2024

9 WP(C)/3096/2024

10 WP(C)/3735/2024

Main Parties
ORDERS
NATIONAL INSURANCE CO LTD
Versus
MD ROBIUL HOQUE and ANR
AJAY MANHAS
Versus

CENTRAL BOARD OF SECONDARY
EDUCATION and 2 ORS.

ABDUL QAYYUM SHEIKH and ANR.

Versus
THE STATE OF ASSAM and 6 ORS.

EUSOB ALl @ YUSUB ALI
Versus

THE STATE OF ASSAM AND 7 ORS.

NORTH ASSAM CONTRACTORS
ASSOCIATION
Versus

THE STATE OF ASSAM AND 2 ORS.

SANTOSH KUMAR PODDER
Versus

THE STATE OF ASSAM AND 5 ORS.

MIZZAT ALI AND 3 ORS
Versus
THE STATE OF ASSAM AND 5 ORS

BHRIGU SAUD AND ANR
Versus
THE STATE OF ASSAM AND 4 ORS

RAJA SARKAR
Versus
THE STATE OF ASSAM AND 4 ORS

BHASKAR KALITA
Versus
THE STATE OF ASSAM AND 5 ORS

MS.R D MOZUMDAR
MR. S DEKA

MRS.S BORA

MR.B SINHA
MR.M GOGOI
MR.S M H HAQUE

MISS. M DAS
MD. S ISLAM
MR. M DEKA

MR S SARMA

MR. G C PHUKAN
MR. K GOGOI

MR. S M SARMA
MR. A R TAHBILDAR

MR M A ISLAM
MR J  MONDAL

MR B P BORAH
MR P J DUTTA
MR H MAZUMDER

MR. L R MAZUMDER
MR. A Z AHMED

MR D K DAS
MR. M KHATANIAR

MR.A DEB

SC, CBSE
MS.R BORA

GA, ASSAM

SC, SECONDARY
EDUCATION
FOR CAVEATOR
MR.A RAHMAN

GA, ASSAM

SC, IRRIGATION

MR SISHIR DUTTA (R6)
MR. R DE (R5)

MR. C SHARMA (R6)
MR. S DUTTA (R6)

SC, TRANSPORT

PP, ASSAM

GA, ASSAM

MR. M ISLAM (r-5)
MS A KHATUN (r-5)
SC,PHE

SC, HIGHER EDU
SC, BTC

GA, ASSAM
SC, REVENUE

SC, HIGHER EDU
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010003832013
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010235552017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010041432017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010022162019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010027872019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010029372019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010271502023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010072002024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010118822024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010148482024

LEAVE NOTE OF ADVOCATES FOR 04/12/2024

1) MS. N M DEKA 17-07-2024 To  20-12-2024
2) MS. A BHATTACHARYYA 24-09-2024 To  20-12-2024
3) MS. K YADAV 21-10-2024 To  10-12-2024
4) MR. R L YADAV 21-10-2024 To 10-12-2024
5) MR. R P SINGH 14-11-2024 To 06-12-2024
6) MD. | HUSSAIN 22-11-2024 To  20-12-2024
7) MR S SARMA 22-11-2024 To  15-02-2025
8) MR ] DAS 28-11-2024 To  31-12-2024
9) MR. R P HAZARIKA 26-11-2024 To  05-12-2024
10) MS. D SAIKIA 04-12-2024 To 10-01-2025
11) MR R GOENKA 28-11-2024 To 06-12-2024
12) MR A GOENKA 28-11-2024 To 06-12-2024
13) MR. T ROY 03-12-2024 To 06-12-2024
14) MRS. B SARKAR 03-12-2024 To 06-12-2024
15) MRS. K DEVI 29-11-2024 To 09-12-2024
16) MR D C K HAZARIKA 02-12-2024 To 07-12-2024
17) MR. M RAHMAN 29-11-2024 To 04-12-2024
18) MRS. A GAYAN 02-12-2024 To 06-12-2024
19) MR. U K BORTHAKUR 30-11-2024 To  15-12-2024
20) MR. T N DAS 01-12-2024 To 12-12-2024
21) MR. N BARUAH 02-12-2024 To  15-12-2024
22) MR. A R BHUYAN 03-12-2024 To 03-01-2025
23) MR. B K DAS 05-12-2024 To  20-12-2024
24) MS. P DAS 05-12-2024 To  20-12-2024
25) MR. B NATH 04-12-2024 To 09-12-2024
26) MS.SHOMA DASGUPTA 04-12-2024 To  20-01-2025
27) MS SUPRIYA DASGUPTA 04-12-2024 To  31-01-2025
28) MR. M U MAHMUD 04-12-2024 To 12-12-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)
LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]
Web:ghconline.gov.in

10:30 AM to 1:00 PM
2:00 PMto 4:30 PM
[ For Wednesday,4th December 2024]

[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]
[AT 11:00 AM]

BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

WP(C)/8427/2018

LA.(Civil)/1477/2019
IN MFA/260/2010 (D/O)
in MFA/260/2010

WP(C)/4866/2019

WP(C)/7292/2019

WP(C)/9238/2019

LA.(Civil)/822/2023
in CRP/1538/2023

WITH

CRP/1538/2023
(Filing Number)

DHANANJAY RAY
Versus
THE STATE OF ASSAM AND 6 ORS.

NATIONAL INSURANCE CO. LTD.
Versus
MD. WAHID ALl and ANR.

ROBIN DAS AND 13 ORS.
Versus
THE STATE OF ASSAM AND 3 ORS.

SARASWATI KALITA
Versus
THE STATE OF ASSAM AND 4 ORS.

PABITRA BAGLARY AND 4 ORS.
Versus
THE STATE OF ASSAM AND 17 ORS.

KISHOR KR DAS
Versus

ON THE DEATH OF PROBHAT MAHANTA

KISHOR KR DAS
Versus
MANJULA MAHANTA AND 5 ORS A

MR P BHARADWA|
MR. M K CHOUDHURY
MR. A BARKATAKI
MR. N BARUAH

MR. M SARMA

MR. T N SRINIVASAN

MRS. S ROY

MR. A SARMAH

MR. A K RAY
MR. 1 GOGOI
MIIS T DAS
MR. M DEY

MR S K NATH

MR. D MAZUMDAR
MS. S KANUNGOE
MS. J CHETTRY

MR. R K BHUYAN
MR. M KASHYAP

MR. R K BHUYAN

Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
ORDERS
WP(C)/884/2017 BABBY BORO MR.R K MALAKAR SC, SECONDARY
Versus MS.H KALITA EDUCATION
THE STATE OF ASSAM and 4 ORS. MSK R SANKAR
WP(C)/7264/2017 DULAL ROY and 7 ORS MRM A ISLAM MR Z MUKIT
Versus GA, ASSAM
THE STATE OF ASSAM and 6 ORS MR. T C CHUTIA (R 1,2,3)
| GOGOI, R 6, 7
P KUMARI, R 6, 7

MR. H K BORA (R 5)

MR. R P SINGH (R

MS N BORGOHAIN, R 6, 7
MS A BORBHUYAN, R 6, 7

SC, PWD

MD S HOQUE (R-2)
MR. M DEKA (R-2)
MD E AHMED (r-1)
MR. F A HASSAN (r-1)

GA, ASSAM
SC, GAUHATI MUNICIPAL
CORPORATION (R-2)

GA, ASSAM
SC, AG

SC, ELEM. EDU
GA, ASSAM
SC,KAAC
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010122312017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010079352017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010268282018
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010091192019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010160982019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010233762019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010302152019
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010061952023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010028262023

9 Cont.Cas(C)/301/2024 MD ABDUL HASHIM BARBHUIYA MR. B PURKAYASTHA MR. B GOGOI (r-6)

Versus MR B DEURI
NARAYAN KONWAR , IAS MR P NAYAK (r-6)
MR A CHALIHA (r-6)
10 WP(C)/4498/2024 MOSHARRAF HUSSAIN MR. | H LASKAR SC, ELEM. EDU
Versus MR. P K DEKA GA, ASSAM
THE STATE OF ASSAM AND 6 ORS MR. P DAIMARY SC, SSA
MR. R. KARIM

MS. N M LONGKENG

LEAVE NOTE OF ADVOCATES FOR 04/12/2024

1) MS. N M DEKA 17-07-2024 To  20-12-2024
2) MS. A BHATTACHARYYA 24-09-2024 To  20-12-2024
3) MS. K YADAV 21-10-2024 To 10-12-2024
4) MR. R L YADAV 21-10-2024 To 10-12-2024
5) MR. R P SINGH 14-11-2024 To 06-12-2024
6) MD. | HUSSAIN 22-11-2024 To  20-12-2024
7) MR S SARMA 22-11-2024 To  15-02-2025
8) MR ] DAS 28-11-2024 To  31-12-2024
9) MR. R P HAZARIKA 26-11-2024 To  05-12-2024
10) MS. D SAIKIA 04-12-2024 To  10-01-2025
11) MR R GOENKA 28-11-2024 To 06-12-2024
12) MR A GOENKA 28-11-2024 To 06-12-2024
13) MR. T ROY 03-12-2024 To 06-12-2024
14) MRS. B SARKAR 03-12-2024 To 06-12-2024
15) MRS. K DEVI 29-11-2024 To 09-12-2024
16) MR D C K HAZARIKA 02-12-2024 To 07-12-2024
17) MR. M RAHMAN 29-11-2024 To 04-12-2024
18) MRS. A GAYAN 02-12-2024 To 06-12-2024
19) MR. U K BORTHAKUR 30-11-2024 To  15-12-2024
20) MR. T N DAS 01-12-2024 To 12-12-2024
21) MR. N BARUAH 02-12-2024 To  15-12-2024
22) MR. AR BHUYAN 03-12-2024 To  03-01-2025
23) MR. B K DAS 05-12-2024 To  20-12-2024
24) MS. P DAS 05-12-2024 To  20-12-2024
25) MR. B NATH 04-12-2024 To 09-12-2024
26) MS.SHOMA DASGUPTA 04-12-2024 To  20-01-2025
27) MS SUPRIYA DASGUPTA 04-12-2024 To  31-01-2025
28) MR. M U MAHMUD 04-12-2024 To 12-12-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010096102024
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010178132024

	LZ-1
	LZ-2

